
GOVERNMENT OF INDIA 

MINISTRY OF YOUTH AFFAIRS & SPORTS 

(DEPARTMENT OF SPORTS) 

 

LOK SABHA 

UNSTARRED QUESTION NO. †4147 

TO BE ANSWERED ON 18.07.2019 

 

Pending Proposals from Bihar and Maharashtra 

 

†4147.  SHRI PRATAPRAO PATIL CHIKHLIKAR: 

SHRIMATI RAMA DEVI: 

SHRI GIRIDHARI YADAV: 

 

Will the Minister of YOUTH AFFAIRS AND SPORTS be pleased to 

state: 

 

(a) the number of sports and youth affairs related proposals received 

from Bihar and Maharashtra during the last three years including 

cost/expenditure involved in each such proposal; 

 

(b) the details of proposals out of them cleared so far including the sub-

ject to which these are related; 

 

(c) the details of proposals which are lying pending for approval at the 

Central level as on date; 

 

(d) whether the pendency of proposals is likely to cause delay in achiev-

ing the desired objectives of these proposals and increase their cost; 

and  

 

(e) if so, the details thereof and the reaction of the Government thereto? 
 

ANSWER 

THE MINISTER OF STATE (INDEPENDENT CHARGE)  

FOR YOUTH AFFAIRS & SPORTS  

{ SHRI KIREN RIJIJU } 

***** 

(a) to (c) Details of sports related projects received from the States of 

Bihar and Maharashtra under the Khelo India Scheme along with cost 

estimates and present status is given in Annexure - 1. No youth related 

proposals have been received from the State of Bihar and Maharashtra 

during the last three years. 

 



(d) & (e) “Sports” being a State subject, the responsibility of develop-

ment of Sports, including implementation of sports and youth related 

projects, rests with the State/Union Territory (UT) Governments. This 

Ministry supplements the efforts of State /UT Governments in this re-

gard, by providing financial assistance through National Sports Federa-

tions, training in Sports Authority of India (SAI) Centres and support un-

der Khelo India Scheme. All the States/UTs are to be catered to within 

the budget allocated under the scheme for the particular financial year. 

Accordingly proposals received are examined under the parameters of 

the respective schemes and sanctioned subject to technical feasibility 

and availability of funds. 

 

  



 

ANNEXURE REFERRED TO IN REPLY TO PARTS (a) TO (c) OF LOK SABHA  

UNSTARRED QUESTION NO. †4147 TO BE ANSWERED ON 18.07.2019 

REGARDING “PENDING PROPOSALS FROM BIHAR AND MAHARASHTRA” 

ASKED BY SHRI PRATAPRAO PATIL CHIKHLIKAR, SHRIMATI RAMA 

DEVI AND SHRI GIRIDHARI YADAV, HON’BLE MEMBERS  OF LOK SABHA 

Annexure – 1.  

Details of sports related projects received from the States of Bihar and Maharashtra under the 

Khelo India Scheme.  

 (Rs. in crore) 

 

                                                                                    **** 

Maharashtra 

S. No. Name of the project Estimated 

cost  

Grant Sanctioned 

 
1.  Up-gradation of Swimming Pool at Munic-

ipal Council, Katol, District Nagpur. 

5.00 5.00 

 
2.  Upgradation of Hockey Astroturf at 

Shivchhatrapti Kridapeeth Sports Complex, 

Pune and Up gradation of Shooting range at 

Shivchhatrapati Kridapeeth Sports Com-

plex, Pune 

18.03 12.87 

 

3.  Creation of sports infrastructure facilities, 

namely, Seating Gallery, Basketball 

Ground, Lawn Tennis Court and Sports ac-

ademics and training centre/Hostel at 

Nashik Municipal Corporation. 

6.00 6.00 

 

4.  Construction of multi-purpose hall at 

Mowad, District Nagpur. 

12.72 Not sanctioned 

5.  Laying of astro turf hockey field in Major 

Dhyanchand Stadium at Kolhapur. 

 

11.40 Not sanctioned 

6.  Construction of swimming pool at Solapur 

University, Solapur. 

 

 Proposal was incomplete,                Hence not 

sanctioned. Grantee asked to complete neces-

sary formalities. Reply awaited. 
7.  Construction of multi-purpose hall at Sola-

pur University, Solapur. 

 

Bihar 
8.  Construction of Multi-Purpose Indoor Hall 

at Harishchandra Play ground, Nawada, Bi-

har 

8.43 The project was sanctioned for 

Rs. 8.00 crore in 2018-19.  

First installment could not be 

released as grantee did not 

complete the necessary for-

malities for release of funds. 
9.  Construction of synthetic hockey field with 

lighting at Purnea University, Purnea. 

7.92 Proposal was incomplete,                

Hence not sanctioned. Grantee 

asked to complete necessary 

formalities. Reply awaited. 

10.  Construction of 8 lane 400 Mtr synthetic 

track  at Purnea University, Purnia. 

9.04 

11.  Construction of swimming poll including 

(all whether swimming pool) to be con-

structed at  Purnea University, Purnia. 

8.44 


